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¥

GOVERNMENT OF TRIPURA

o e x; -REVENUE DEPARTMENT ) )
: - - Dated, Agartala,
. _  NO. 526-60/F. 2 (60)-DLRS/ACCTS/34. the 7th January, 1987.
— x NOTIFICATION -

The Governor of Tripura is pleased to make the fallowing rules to
regulate training in Eurvey and Settlement and for matters incidental

_thereto, namc‘ly — . ) ;
1. .SHORT TITLE, COMMENCEMENT & APPLICATION

(i) These rules may be called the Tripura Survey and Settlement
(Training & Examination) Rules, 1986.

(iiy They shall come into force from the date of their publication
in the official Gazette.

o/ (iii) These rules shall apply to in service personnels holding the
_post of Kanungo, Revenue Inspector, Surveyor, Amin and
Tehsilder under the Government.

2. DEFINITION

In these rules unless the context otherwise requires
(a) “Course” means the course appended to these rules ;

(b) “Director” means Head of the Decpartment of the Directorate
- of Land Records & Settlement, Governmeat of Tripura ;
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(¢) “Examination”

()

(¢) “Officer-in-charge” ' means Ofticer-in-charge

(h
(2)
(h)

(1)

() “Trainee”

Lssue, February 5, 1987 A, D.

means the final examination both—
practical and theoretical on completion of a training course;
sGovernment” means Government of Tripura

of a training
programmme of the Survey Training Institute ;

“Principal” means the Head of the Survey Training Institute;
“Scehedule™ means the schedule appended to these Rules
“Survey Training Institute™ means Survey Training Institute
under the Directorate of Land Records & Scttlement]

“Test™ means the assessment to be made on completion of
cach subject or group of subjects . :
means in-service per sonnels under the Government -

3. SELECTION OF TRAINEES:
The sclection of trainees shall be made on the basis of seniority in
the respective department of the Government subject to the final sclection

made by the Principal.
MTI?—:ND AND TRAVELLING ALLOWANCES:

(1

4

The period of training and examination of a traince shall be
treated as on duty. Besides the normal pay and allowances
a trainee shall be entitled to a stipend of Rs. 90.00 per month
for the period of training and examination.

A trainee shall be entitled to travelling allowances as on tour
to join the training course and for return journey on comple-
tion of training. "

No stipend shall be admissible to a trainee while on lcave other
than casual leave. In case a trainee discontinues the training
course for recasons beyond his control or is withdrawn from
the training course by the parent department in the intercst
of public services he may be allowed to undergo the full training
course subsequently and he shall be eligible for the stipend
for subsequent full training course.

The Director shall be the stipend sanctioning authority but the
sume will be paid to the trainces by the respective depart-
ments from \their own budget.

5. .DURATION AND NO. OF TRAINEES OF
- DIFFERENT TRAINING COURSES:
The training course to be conducted by the Survey Training Institute,

duration of training course, session and number of trainees to bt. trained
per batch are as follows :—
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Sl Course Duration Session Maximum numbsr of
No, ‘ traincas per batch
1 2 e e ekl T
i) Training course 9 moaths September 28 Nos.
for Amin/Tehsiider. to May
ii) Training course 6 months October 12 Nos.
for Kanungo/ to March,
Revenue [nspector
iii) Training course 1 year July to June. 10 Nos.

for Surveyor.

6. MEDIUM OF INSTRUCTION :
The medium of instruction of all the “ra’ning courses shall be either
Bengali or English. i
7. EXAMINATION AND PUBLICATION OF RESULTS:
(1) The examination shall be held on completion of each of the

prescribed courses.

(2) The Principal shall conduct the examination at Agartala and

fix-up date/dates and programme of examination.

(3) The periodical test will be conducted by Officer in-chrage after

(4)

(3

(6)

(7

)

completion of the training in each subject or group of subjects
and communicate the assessment report of each trainee to the
Principal and also to the concerned trainee.

The Principal shall notify the dates of examination at least 15
days before the examination begins.

For passing the examination a traince must obtain at least
40% marks in individual thcorical and practical papers and
45% marks in the aggregate. Tor passing examination with
distinction, a trainee must obtain at least 609 marks in the
aggregalte. ' )

A trainee who could not pass the examination at the first
instance shall have to appecar in the subsequent examinations
at his own cost and admissible leave.  He shall be given oppor-
unity to pass the examination within 3 subsequent examinations.
The Principal shall publish the result and send the same to
the respective Heads of Departments of the trainee immedia-
tely after publication of the result showing the marks obtained
by cach trainee in each paper.

A trainee who has failed in the examination but has obtain~d
at least 50% marks in any paper, he shall be exempteu irom

“appear’n- 0 that paper in subsequent examinations.
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(9 A trance who disconuinues the training course delibe erately or
‘ ‘ d or who fails to pass the examination
er 3 s ‘¢ chances as provided in the s sub-rule (8),
ire cost of training shall be recoversd from him. The
cost shall be decided by the Pancipal whose
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9. DISCI
(N

s
?r‘:
/

e ad::inistmziv: control of a trainee during the training
[ < ation shall rest with the Principal
(2) The Principal shall bs administrative head and shall be
I‘n'\‘u.;
(2) Arrangement and supesvision of the course of training/
study.
(b) Mazintenance of discipline.
(c) Conduct of examination.
(d) Publication of results.
(3) Trainess selected for any course of the training/study shall
report to the Principal on the due date of its commencemsnt
(3) The trainees should abide by the rules and instructions as are
in force and anv subsequent rules and regulations that may
be made from time to time fod maintaining discipline in the
Training Institute.
(5) The trainees will have to attend field for practical work regu-
larly before and during office hours as per nature of course.
(6) The trainee may called back by the Department, if necessary
prior to the completion of the training in the public interest.
(7) The t#rainces should have his own drawing instruments for
regular practice.
(8) A person selected for training may be allowed exemption Irom
undar going the training only twice in his service carrier, pro-
vided he can satisfv the authority that his inability to under-
go the training is due to some unavoidable and genuine
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POWER TO RELAX: g O e

The State Government in Revenue Department shall have
the power to relax any of the provisions of these rules, if it causes
undue hardship in its application to a particular person or a group
of persons. )

By order of the Governor,
Sd/- Iligible .
—— Commissioner-Cum-Secretary,
Government of Tripura.
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SCHEDULE

COURSE 10(i)

(See Rule 5(i))

TRAINING COURSE FOR AMIN/TEHSILDIER
ON SURVEY & SETTLEMENT

General

2. Basic Drawing & Surveying

=

10.

11.

0PN s

Linear measurement and unseful
problems in surveying

Chain Surveying
Compass Surveying

Plane Table Surveying

“Measurement of area

Surveying with theodolite

The T.L.R. & L. R. Act, 1960 and
Rules, Tripura Land Tax Act,
1978 and Rules, Sessional
Drawings. )

Sessional Drawings in Indian
Black Ink.

Final -Examination :

1} week
2 weeks

1 ‘[ ‘\‘l!ccks

3 weeks
e c."\)'n-"?f 1 week
JUDGES L_Q.’-}"Y ‘ 3 weeks
REITT R )
ELib ,;54 1 week
4 weeks

20 wcéks
i week

1 week

Total :—39 weeks
or 9 months.

Total 4 (four) papers carrying 400 marks are as follows:—

1) Surveying (Theory)...........
2) Surveying (Practical)........

3) Tripura Land Rcu.cnue
& Land Reforms Act,
& Rules, Tripura Land

Tax Act & Rules (Theory)
4) Sessional Drawings ...........

............................ 100 Marks
............................ 100 Marks

........................... 100 Marks
............................ 100 Marks

_ Qualifying_marks iu cach paper will be considcred as 40% and 15%
~1n aggregate, Distinction marks are at least 60% in the aggicgate.

~
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_—Sl.No.

Nature of course

Period

Subjects

(@)

(b)

DETAILS OF THE COURSE

GENERAL :

Revenue history, Gradual
development of Survey &
Settlement, Utility of Maps

& Land Records. Theory

N

BASIC DRAWING & SURVEYING :

Drawing Instruments Use Theory & Practical

of pencil, Indian ink, Draw-
ing Instruments Viz scale,

divider, protractor, setsqu-

ares, Beam Compasses,Pro-
porticnal compasses, Plane-
meter, pentagraph, Cons-
truction of ssmple & Diogo-
nal scales, Corstruction of
Geometical angles, Poly-
gons, Triangles, examples
for practice, Drawing of
different types of iine,

letters, figures, Conven-

tional signs.

SURVEYING INSTRUMENTS :

Use of chains ilncluding
-meter chain, Optical square
Cross staff, Prismatic,
Conipass, Plane Table,

Sight Vane, Trough Com-
pass. Theodolite etc,

3 week

2 weeks
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. Sl.No.

Subjects Nature of course |

Period

2%

LINEAR MEASUREMENT & USEFUL
PROBLEMS IN SURVEYING :

Using chains (Gunter &
Meter), Stepping Ranging,
Use of optical square &
Cross staff. problems in
surveying field note.

CHAIN SURVEYING :
Reconnaissance,  Chain
triangulation, hand sketch,
station  points,  offsets,
field book, scale of map,
spécimcn of fleld book,
plotting the survey, misce-
llanjous field: problems,
calculation of areas, well
conditioned triangle, check
lines and tie lines.

COMPASS SURVEYING :

Bearings and angles, Com-
pass surveying, Description
of compass, method and
use of Compass, Local
attraction. The field book,
how to plot the survey,
circular or semi-circu’ar
protractor, filling in a sur-
vey, preparation of map,
method of finding one’s
place jn a survey, source
of error, closing error,
precaution  in using the
compass, testing and” adjust-
ment of compass,

Theory & Practical [} Weeks

Theory & Practical 3 weeks

IU‘JGE.‘ un .y
1 LA
ol

Theory & Practical 1 week
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Subjects Nature of course Period

@) .

(b)

(©

PLANE TABLE SURVEYING :
The plane table and sight Thecry & Practical 3 weeks
vaae, field work, system of
plane tabling. the three
p-ints  problem, traverse,
intersection of triangulation,
rasection, rediation, errors

in plane tabling, advantages
and dis-advantages, testing
and adjustmznt of plane
table and Alidade,
MEASUREMENT OF AREAS :

Graphical method appli- Theory & Practical 1 week
cition of various formulae :

a1d Gzomeatrical figures. ~
[nstrumental method (Plane-

meter)
Areas by the direct use of the

fizld noc:e.
SURVEYING WITH THEODOLITE :

litroductory, bzarings. field Theory & Practical 4 weeks

work of theodolite traver-
cing, angular measurement,
theodolite, ovservation.
linear measurement, error
in thecdolite traversing,
field check in  traver-
sing, misc.,, problems in
theodolite traversing, tak-
ing angles of elevation and
depression,  plotting  the
angle, theodolite traverse
compuatation, Co-ordinate
plotting, U, T. area.
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S1.No. Subjects

Nature of course Pericd

9, Tripura Land Revenue &
Land Reforms Act, 1950
and Rules, Tripura Land
Tax Act, 1978 and Rules.
All the chapters except
chapters XI, XII & XIV
ofthe T.L. R. & L. R.
Act, 1960 & the relevant
rules framed thereunder,
general instructions as
well as orders issued from
time to time regarding
preparation and revision
of Land Records, Misce-
llaneous,

Theory & Practical 20 weeks

-~

10. Sessional drawing in Practical
Indian Black ink, constru-
ction of simple & dia-
gonal scales, conven-
tional signs, preparation
of cadastral maps, letter-
ing

2 weeks

11. Final Examination t— 1 week

Total :—39 weeks
Or 9 months



TRAINING COURSE FOR

NSy R WY

General H
Basic Drawing & Surveying
Chain Surveying

Compass Surveying

Plape Table Surveying
Measurement of areas

Théodo]ite Surveying

SCHEDULE
( See Rule 5 (ii) )

ON SURVEY & SETTLEMENT

_8. TL.R. & LR. ACT, 1960
and Rules, Tripura
Land Tax Act, 1978
and Rules, Sessional

Drawings

9. Final Examination —

10 Tripura Gazette, Extraordinary Issue, February 5,1987 A. D.

COURSE NO. (ii)

KANUNGO/REVENUE INSPECTOR

1 week
1 week
3 weeks
2 weeks
2 weeks
1 week

4 weeks

12 weeks
1 week
—

Total :— 26 weeks
( 6 months)

Total 4 (four) papers carrying 400 marks are as follows:

I

-

Surveying (Theory)
Surveying (Practical)

Tripura Land Revenue &
Land Reforms Act & Rules,
Tripura Land Tax Act &
Rules (Theory)

Sessional Drawings

100 marks
100 marhs

100 marks

100 marks

. Q:"ahf:"m:g marks in each paper will be considered as 40% and 45%
in azgregate, Distinction marks are atleast 60% in the aggregate
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DETAILS OF THE COURSE

SI. No. SUbJ'CCKSn Nature of Course Period

I GENERAL

Revenue history, Gradual Theory 1 week
Development of Survey &

Settlement, Utility of Maps

& Land Records.

2. BASIC DRAWING & SURVEYING :(—

(a) Drawing Instruments— Theory & Practical 1 week
Use of pepcil, Indian Ink,

Drawing Instruments viz

scale, Divider, Protractor
Setsquares, Beam Com-
passes,  Proportional
Compasses, Planemeter
Pentagraph, Construction
of simple & Diagonal
Scales, Construction of
* Geometrical angles, poly-
gons, Triangles, examples
for practice, Drawing of
different types of lines,
letters, figures, Conven-
tional signs,

(b) SURVEYING INSTRUMENTS

Use of chains including
meter chain, Optical Square, _
Cross staff, - Prismatic
Compass, Plane Table,
Sight Vane, Trough Com-
pass. Thendnlitz ctc.
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Period

Nature of course

Sl. 7 N-O’_‘ 7

Subjects

3. CHAIN SURVEYING :

Reconnaissance,  Chain Theory & Practical 3 weeks.
triangulation, hand sketch, .

station points,  offsets,

field book, scale of map,

specimen of field book,

plotting the survey, Misce-

llaneous, field problems,

Calculation of areas, well

conditioned triangle,

Check lines & Tie lines.

4. COMPASS SURVEYING :

Bearings and  angles, Theory & Practical 2 weeks
Compass surveying, descrip-
tion of Compass, Method
and use of Compass, Local
attraction, the ficld book,
how to plot the survey,
Circular and semi-circular
protractor, filling in a sur-
vey, preparation of map,
method of finding one’s
place in a survey, source of
error, Precaution in using
the compass, testing and
adjustment of compass,
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SI. No. Subjects

Nature of Course

“Period

3.

PLANE TABLE SURVEYING :

The plane table and sight Theory & Practical
vane, field work, systems of

- planctabling, the three points

6.

7.

problem, traverse, intersection
or triangulation resection,
radiation, errors in plane
tabling, advantages and ~ djs-
advantages, testing and adjust-
ment of plane table & Alidade.

MEASUREMENT OF AREA :

(a) Graphical method Theory & Practical

Application of varjous
formula & Geometrical
figures.

(b) Instrumental method
(Planemeter)

(¢)  Areas by the direct use of
the field note.

THEODOLITE SURVEYING :
Introductory, bearings, Theory & Practical
field work of theodolite
traversing, angular mea-
surement, theodolite obrer-
vation, linear measurement,
error in theodolite traver-

sing, misc,, problems in
theodolite traversing, taking
angle of elevation and dep-
ression, plotting the angle,
theodolite traverse compu-
tation, co-ordinate plotting,

U. T, arca.

2 weeks

1 week

4 weeks
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Sl No. Subjects Nature of course Period

8.~ The Tripura Land Revenue Theory & Practical 12 weeks

& Land Reforms Act, 19€0
and Rules, Tripura Land
Tax Act, 1978 and Rules (—

(a) The T.L.R & L.R. Act.
1960 & Rules, Tripura
Land Tax Act, 1970 & Rules
framed thereunder general
instructions as well as
orders issued from time
to time regarding prepa-
ration and revision of Land
Records, Miscellaneous.
(b) Sessional drawings in
_Indian ink :—
Construction of simple and
diagonal scales, conven-
tional signs, preparation of
cadastral maps, lettering etc.
1 week

——

9. Final Examination —

Total : 26 weeks
( 6 months)
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SCHEDULE COURSE NO. (ii1)
( See Rule 5(iii) )
TRAINING COURSE FOR
SURVEYOR ON SURVLY & SETTLEMENT

1. Introduction & Instrumecents S 5 weexs
2. Linear measurements 2 weceks
3. Chain Surveying 4 weeks
4. Compass Surveying 1 week
5. Planc Table Surveying 3 weeks
6. Measurement of areas 3 weeks
7. Theodolite Surveying 12 wecks
8. Computation 4 weeks
9. Levelling eee .6 weeks
10. Contours | 4 weeks

11. TL.R. & L.R. Act & Rules
and Tripura Land Tax Act
& Rules etc., Sessional
Drawing. 7 weeks

12. Final Examination 1 week

Total :—52 weeks

Total 5 (five) papers
carrying 500 marks as follows:—

1. Surveying Ist paper (Theory) 100 marks
2. Surveying 2nd paper (thcory) 100 marks
3. Surveying (Practical) 100 marks
4. T.L.R. & L.R. Act & Rules,

Tripura Land Tax Act &

Rules. : 100 marks
5. Sessional Drawings 100 marks

 Qualifying marks in cach paper will be considered as 40% and 45%
in aggregate. Distinction marks are at least 60% in the aggregate.
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DETAILS OF THE COURSE

1987 A. D.

—

S1. No.

Subjects

Nature of course

_P:riod

1,

';.;J

Introduction & Instruments -
Use of Drawing & Surveying
Instruments. Practice of
lining, lettering, conven-

tional signs, Construction of
scales, Use of pensil, divider,
Protractor, Proportional
Compass, Pentagraph, Plane
meter, Beam Compass.

LINEAR MEASUREMENT :
Ranging, Stepping, Selection

of Stations, Linear measurc-

ment with chain (Gunter
and Metric chains), Errors

in chaining, Cross Staff,
Optical Square, field note.

CHAIN SURVEYING :

Principles, field work & note
keeping, Examples of chain
survey, Offsets, Misc., field
problems, chain triangula-
tion, filling In details, check
lines, Tie lincs, Plotting.

COMPASS SURVEYING :

Bearing and angles, Compass
surveying,  description of
compass, method and use of
compass, Local attraction.

' The field book, how to plot

the survey, circular or semi-
circular, protractor, filling
in a survey, preparation of
map, method of finding one's
place in a survey. sources
of errors, closing error, pre-
caution in using compass,
testing and adjustment of
gompass.

Theory & Practical

Theory & Practical

Theory & Practical

Theory & Practical

5 weeks

2 weeks

4 weaks

1 week
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SI. No. Subject Nature of course Period
5 PLANE TABLE SURVEYING :
General—Ad\antage and disad- Theory & Practical 3 weeks

(@)

(b)

(c)

vantages of plane table sur-
veying. ~Equipment in piare
table  surveying. Drawving

sheet setting up of plane table.—

General instructions while pl: ne
table surveying—Methods of

plane table surveying, radia-

tion, inter-section traversing,

resection—Three points prob-

lems—Errors™ in plane table

surveying— Testing and adjus-
ting the plane table and

Alidade. &

MEASUREMENT OF AREAS :

Graphical Method :

Aplication of various formula
and Geometrical figures.

Instrumental method (Plane-
meter)

Areas by the direct use of the
field note.

THEODOLITE SURVEYING :

Introductory, Types of Theo-
dolite, Bearing, Theodolite
traversing, angular measure-
ments, Linear measurements,
Errors in theodolite traversing,
Field checks in theodolite
traversing,  propagation ot
errors in  traversing, Misc.
Problems in theodolite survey-
ing, Adjustments, Checks on
open and closed traverse.

Theory & Practical

Theory & Practical

3 weeks

13 weeks



18

Sl. No.
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10.
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Subjects

(1

Nature of course

COMPUTATION ¢

Mathematical tables and other
21ds 10 computing,  rounding
off figures, probable error of
Jast fleure, choice ol formula
for computatior, selection of
plaue triangles,  rectangular
co-crdinates, computation of
latitudes and depariures, plo-

tting traverses, Gale's traverse
system, U. T. area.

LEVELLING : /

The level and its parts. leve-
lling staff, terms used in leve-
lling, Adiustment of level,
Level book and reduction of
levels, error in levelling and
their prevention, curvature &
refrection.  classilication of
levelling, adjustment of cook’s
Reversable level.  Dumphy
level caushing’s level & Y—
level.

CONTOURS:
Representation of three dimen-
sions, Contour intervals

method of contouring, Con-
tour drawing, use of contour
plans & maps. ¥

theory & Practical

Theory & Practical

Theory & Praciical

4 weeks

6 weeks

4 waeks
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Sl. No.

1.

12

T.L.R.& L. R. Act. 1960 &
Rules, Tripura Land Tax Act.
1978 & Rules.

cneral Instructions as well
as orders issued from time to
time regarding preparation &
revision of land records,
Miscellaneous.
Sessicnal Drawings :—Simple,
diagonal & Vernier scales,
Lettering. Conventional
signs, Cadastral map.

s February 5, 1987 A, D. 19

Sulbjects Nature of course Period
Theory & Practical 7T weeks
I week

Final Examination I

Total :(—52 weeks
Or 1 (one) Year

Printed at the Tripura Government Press, Agartala.
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GOVERNMENT OF TRIPURA
REVENULE DEPARTMENT

No. 4076-95/F. (6)-DSLR/ESTT/87 Dated, Agartala, the 2nd March, 1989,

NOTIFICATION
‘ The State Government hereby makes the followng rules further to amend the
Tripura Survey & Settivment (Training and examination) Rules, 1936, namely :(—

Short iitle and 1. (1) These rules may be called the Tripura Survey & Setlle-
commencement, ment (Training and examination) First amendment ru'es 1988.

(2) They shall come into force from the date ol publication
in the Official Gazetle.
9 In the Tripura Survey and Settlement (Training and
exemination) Rules, 1986.

Substituation (I) For SL. NQ. 9 of the course No. 1 of schedule, the follow-
of new item for ing items shall be substituted, namely :—
SL. NO. 9of

course No. 1 of
the schedule,

9. CADASTRAL SURVEY

Dividing of Polygon into Quadrilalerals, running of sub-lines,
Survey & Plotting of interior details, method of survey in ordinary

and conjested village sites, inking of maps, extracticn of arcas
......... 10 week.

9A. PREPARATION OF LAND RECORDS:—

Preparation of record of rights as per rules in chapter V of the
Tripura Land Revenue and Land reforms rules 1961 and amerdments
made therein, Comparison of sheet/village boundaries, Junch of
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sheet and records, writing of Jamabandhi and Tou=im.l legister,
ar angement of Khatians, framing of records, maintenance of muta-
tion  register, ¢ ompilation  of  Statistics writing  of  Alnhabetical

Khatian Index........ 0 week.,

9B. PROVISIONS OF LAW :—

) Relevent Provisions ol the TLR. & L.R. Act 1940 and rules
tramecd there-under in TL.R. & LR, Rules 1961, Land tax Act and
Gencial Inst ructions as well as orders issued time (o time prepara-

tion oj record of rights......... 2 week.

By order of the Governor,
Sd/- Tllegible
Secretary 1o the

Government of Tripura,
Revenue Deparimens.

GOVERNMENT OF TRIPURA
REVENUE DEPARTMENT

(DIRECTORATE OF LAND RECORDS & SETTLEMENT)
No. F. 1('(GJ—DSLR/ESTT.’HW8183-223. Dated, Agartala, the 5ist March. 1989.

’ CORRIGENDUM -
Please read as follows below Sub-Rule (9) of Rule 7 of the Tripwra  Survey
and Settlement Training examunation Rules, 1986 published in Tripura Gazetie under

Notification No. 526-60,/F. 2(60}-Accts/S4 dated Tth January, 1987

“8 ATTEN DANCE”

A traince shall be required to atiend 93% of the Theorctical and practical
classes for qualifying himsell to sit fur the final examinialion. Relaxation of: B,
of attendance may be allowed by the Principal under special circumictances to his
satisfaction. The casua! leave during the training period to a traince shall be
granted by the Principal.

Sd/- Illegible

Dy. Secretary to the
Government of Tripura,

ﬁ[in:c-d.—m the Tripura Goverament Press, Apartyla.



